
CEL'a'RAL ADMfMs IWE T1UBi1NAj 
CUTTACK BENCH:CIiA(: 

PU CAT! ON N O337 OF 
Cuttack this the 2nd 	day of July, 2010 

CORAM: 

HON'BLE SIThJ C..RMOH F'ATRA ADMINTSmJcr1VE MEMBER 

®r~ 

Rabinaravan Panda . Applicant 
-VERSU3-. 

Union of India & Oi-s. Respondents 

Heard Shri C.A.Rao, learned coimsel for the applicant and Shri 

S.K.Oj1ha learned Standing Counsel, on whom a c0PY of the O.A. has already 

been served., appearing on behalf of the Respondent.Rajyq and perused the 

materials on record. 

The applicant is at present W01*1119 as Jr.Teiephone Operator under 
the .RespondentDeprn eat. His grievance is that he had been prom oted to the 

grade of Sr.Telephone Operator as a measure of 2 ad hoc promotion, but he 

had been dowigraded to JrTelephone Operator on 01.012004. His grievance 

is that in similartimatter this Tribunal has allowed the claim of the applicants 

therein holding that they were entitled to 2 ad hoc promotion and based on 

this, the applicant has laid his claim that he is entitled 2 adhoc promotion to 

the grade of Sr. Telephone Operator based on the orders of this Tribunal In 

this connection he has ventilated his grievance before the Chief Adininistrafiw 

Officer(Con), East Coast RaiKyas vide Annexure-AJ8 dated 5.4-2010 which 

is pending considerajion Shri Ojhasub.mits that Re5paflcjelfNo3 viz.. Senior 

Personnel Offjcer© is competent to deal with the matter. 

In consideration of the above, without expresng any opinion on the 

merit of the matter, this O.A. is disposed of at the stage of admission by 

directing Respondent No.3 to conaider the representation filed by the applicant 



1 
vide AnnexureA/8 to the O.A. and pass a reasoned and speaking order and 

communicate the same to the applicant within a period of 90 days from the 

date of receipt of this order. 

Ordered accordingly. 

Send a copy of this order along with copy of the OA. to Respondent 

No.3 for compliance and free copies of this order be made available to the 

learned counsel for the parties. 
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